HIGH COURT FOR THE STATE OF TELANGANA

MAIN CASE No: Contempt Case No0.2624 of 2023

PROCEEDING SHEET

S. DATE ORDER OFFICE
No. NOTE

1. 05.01.2024 CJ & NVSK,J
Mzt. Prabhakar Chikkudu, learned counsel for

the petitioner.

This contempt case has been filed for

non-compliance of the interim order
dated 09.10.2023 passed in W.P.(PIL) No.14
of 2023.

Issue notice to the respondents.
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